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BepubHc Day Parat. 

r Shri Barish Chandra 
J Mathur: 

813. 1 Si:rimati Savitri NlfIUIl: 
l Shri M. L. Dwivedi: 

Will the Minister of DefeJIee be 
pleased to state: 

(a) whether Republic Day Parade 
-went of according to plan and ache-
dille; and 

(b) the improvement, it IIDY, GOY· 
ernment propose to introduce ill 
{.nureT 

The Minister of Defence (Shrl 
Y B. Cbavan): (a) Generally speak-
ing, the parade went all according to 
pian ar.d schedule. However, due to 
1Z:Lk of training, some of the civil 
groups were unable to march in reo 
I;ular lines and as a result there '111'81 
aome disorganisation in the latter 
T,art of the parade. 

(b) The improvement will depend 
upon the pattern of the Republic Day 
Parade. The pattern of the next 
year's Parade has not yet been 
decided. Y' 
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PAPERS LAID ON THE TABLE 

STATEMENT SHOWING ACTTON TAltEN tlT 
GOVERNMENT ON ASSURANCES, PROMISES 

~ND UNDERTAKINGS GIVEN 

The Minister Of Parliamentary 
.lUral", (Shri SatYa Narayan Sinha): I 
beg to Jay on the Table the following 
Ihtements showing the action taken 
by the Government on various assur_ 
ances. promises and undertakings 
given by Ministers during the various 
sessions Ihown against each: 

(i) SunnJP!II'Iental'Y Statement ~. 
m.-Thlrd Seuion. 11l82-U 

(Third Lok Sabha) [Placed bl 
Library, see No. LT-971163]. 

(ll) Supplementary Statement No. , 
V.-Second Session, 1982 
(Third Lok Sabha). [Placed 
in the Library, see No. LT-
972/63]. 

(Iii) Supplementary Statement NO. 
VIII.-First Session, 1962. 
(Third Lok' Sabha). [Placed 
in Library, see No. LT-973/63] 

(iy) Supplementary Statement No.. 
X.-Fourteenth Session, 1961 
(Second Lok Sabha). [Placed 
in Library, see No. LT-9741 
83]. 

CoAL Mnm! PlTHEAD BATH (AMI:lm-
MEN'r) RULES 

'!'he Deputy Minister iD the Ministry 
or Labour aDd Employment (Shrl B. 
1[. Malviya): I beg to lay on the Table 
• copy of the Coal Mines Pithearl Bath 
(Amendment) Rules, 1963, published 
in Notificati'on No. G.S.R. 197, dated 
the 2nd February, 1963, under sub-sec-
tion (1) of section 59 of the Mines Act, 
1952. ['Placed in Library, aee No. LT-
175/83]. 
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BUSrNESS OF THE HOUSm 

The Minister Of ParliamentarJ 
Alralrs (Shrl Satya Narayan 8mha): 
With your permission, Sir, I ri~e to 
announce that in accordancp with the 
order of discussion and voting of de-
mand; tor grants for different Mini~­
tries and Departments announced by 
me on the SUi March, 1963, Govern-
ment Business for the week commenc-
ing 18th March wi'l consist of diSC'l3--
sian and votin!! of demand. for erana 
in re3pect of the-

(1) External Affairs. 

(2) Food and Agriculture. 

(3) Information IDd Broadcuttq. 
(4) • Educat1 ... 


